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Syed T. A Nagshbandi & Os. Petitioner (s)
VERSUS
State of Jammu & Kashmir & Os. Respondent (s)

(Wth appln. for interimrelief and with office report)

Date : 01/05/2003 This matter was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE DORAI SWAMY RAJU
HON BLE MR JUSTI CE D. M DHARMADHI KARI
For Petitioner(s) M. L. Nageswara Rao, Sr.Adv.

Anmi t Dhingra, Adv.
P. H Par ekh, Adv.
Ms. P.H Parekh & Co., Advs.

Harish N. Sal ve, Sr. Adv.
Meenakshi Sakhar dande, Adv.
Neel am Shar ma, Adv.

Sam Mat hew, Adv.

Tara Chandra Shar nm, Adv.

For Respondent (s)/
H gh Court of
Jamu & Kashmir

B. Dutta, Sr.Adv.
Shamama Ani s, Adv.

S. Mehdi | nam Adv.
Ani s Suhrawar dy, Adv.
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Upon hearing counsel the Court nade the follow ng

ORDER
........ e e 1 e N |
SP2
M. L. Nageswara Rao, |earned senior counsel
started his argunments at 10.35 AM and concl uded at 12.05 PM
Thereafter, M. Harish N. Salve, |earned senior counsel
made his submissions till 2.20 PM After that, M. B.
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Dutt a, | earned senior counsel argued upto 2.25 PM



Thereafter, M. L. Nageswara Rao, |earned senior counsel
replied in rebuttal upto 2.45 PM

Hear i ng concl uded.

Judgnent reserved.
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(Neena Ver ma) (S. Mal kani)
Court Master Assi stant Regi strar
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